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’Na LGL 23412017/34 The foliowmgAct of the Assam Lf:gmlahvc Assembly which

received the assent of the: Govemor on 12th October 2020 is hereby pubhshed for general information.

ASSAM ACT NO.XX OF2020 -
(Recelved the assent of the Governor on 12th Gctober, 2020)

THE ASSAM STATE CAPITAL REGION DEVELOPMENT
AUTHORITY (AMENDMENT) ACT, 2020




2016 THEASSAM GAZETTE, EXTRA_;ORDI_NARY, OCTOBER 19, 2020

further to-amend the Assam State Capital Region Development
Authority Act, 2017. '
Whereas it i3 expediéh-‘ct-further to amend the Assam State
Preamble . o N R _ . Assam Act
Capital Region Development Authority Act, 2017, hereinafter No. XXXV
referred to as"_the3':pri_ri.c_ipal3Act,.'_ i_n the manner hereinafter of 2017
a?pearmg, gl

itis hereby enacted m the Seventy-ﬁrst Year of the. Repubhc of
India, as follows -

1. (1) This Act may be called the Assam State. Capita{ Region

Shaort title, extent
and ' . Develcpment Authonty (Amendment} Act, 2020
commencement. (2) ft shait have the l:ke extent as the prmcipal Act.

(3} fe shall come mta fon:e at once
Amendment of 2. In the principal Act, i the. Scheduie and ANNEXURE-,
The Schedule and respectwef‘ﬁ for the ex:snng Seriai cha 2 and 5, the. fcﬁowmg shatl
Annexure-l. be substrtuted mame}v - '3; -3 BETRUY : :

“2. Kamrup Dnstnct« Ha;e, Palashban {exciuding Rabha
Hasong Autonomous Ceuncﬂ areas) “Rangia, Goroimari (exc%udmg
Rabha' Hasong Autonomous Councﬂ areas), Chaygaon {exciuding
Rabha Hasong Autonomous Counc&l areas) Baoko (excludmg Rabha
Hasong Autanomous Caum:ti areas) MNorth Guwahata, Kamalpur :
and Koya ctrcre S :

5. Mcrigaon Drstnct - Mayong and Mangaan Circle
(exciudmg lea Autonomous Councﬁ areas extept lagiroad
Deveiopment Authantvarea} -

S M BUZAR BARUAH
601nmssxonsr & Secretary to the Govemment of Assam,
chlslatwe Department stpur Guwabhati-6. '
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